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PAPERS LAID ON THE TABLE

Review on’and Annual Report of
Fertilisers and Chemicals Travancore
Ltd; Udyogmandal, Kerala for
Ig79-80

‘THE MINISTER OF STATE IN THE
MINISTRY OF PETROLEUM, CHE-
MICALS AND FERTILISERS (SHRI
DALBIR SINGH) : Oan behalf of Shri
P.G. S:thi, 1 beg to lay on the Table
a copy each of the following papers (Hindi
and English versions) under sub-section
(1) of section 619A of the Gompanies
Act, 1956 :—

(1) Review by the Government on
the working of Fertilisers and Chemicals
Travancore Limited, Udyogamandal,
Kerala, for the year 1979-80.

(2) Anaual Report of the Fertilisers
and Chemicals Travancore Limited,
Udyogmandal, K-rala, for the year
1979-80 aloag with the Audited
Accounts and the comments of the

Comotroller and Aud'tor General.—..

thereon. [Placed in Library See No, LT-
1600/80,
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Paper (Control) Amendment Order,

Ig80, Notification under Industries
(Development and Regulation) Act,
Statement and Annual Report
of Hindustan Machine Tools Ltd.;
Banglore on Review on and Annual
Report of National Newsprint and
Paper Mills Ltd.,, Nepanagar, States
ment and Annual Report of Triveni
structurals Ltd.,, Naini, Allahabad,
Review and Annua] Report of Hindus-
tan Paper Corporalion Ltd., New Delhi
and Notification under Industries
(Development and Regualation) Act.

THE MINISI'ER OF STATE IN THE
MINISTRY OF INDU STRY (SHRI
CHARANJIT CHANANA) : I beg to
lay on the Table :—

(1) A copy of the Papsr (Control)
Amendment  Order 1980  (Hindi
and English versions) published in
Notification No, 5.0. 928(E) in Gazette
of India dated the 29th November,
1980, under sub-section(6) of section g
of the Esseatial Commodities Act,
1955. [Placed in Library Sec No.LT—
1621/80.]

(2) A copy of Natification No. S.0.
556(IE) (Hindi and Enaglish versions)
published in Gazette of India dated the
218t July, 1980 extending the Order
regarding take over of management
of Messrs Guluconate Limited, Cal-
cutta, under section 18A of the Industries
(Development and Regulation) Act,
1951 . [Placed in Library See No, LT-
1602/80]

(3) A copy of the following papers
(Hind1 and English versions) under sub-
section(1) of séction 619A of the Com-
panies Act, 1965 :—

(a) (i) A statement regarding Review
by Government on the working of
Hindustan Machine Tools Limited,
Banglore, for the year 1979-80.

(ii) Annual Report of the Hindustan
Machine Tools Limited, Bangalore,
for the year 1979-80 along with the
Audited Accounts and the comments
of the Comptroller and Auditor General
thereon. [Placed in Library . Sez No, LT-
1603/80.]

(b) (i) Review by the Government
on the working of the National News-
print and Paper Mills Limited, Nepa-
nagar (Madhya Pradesh) for the year
1979-80.

(ii) Annual Report of the Natqnal
Newsprint and Paper Mills Limited,
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Nepanagar (Madhya P.radesh) for 'the
year 197980 2long with the Audited

Accounts and the comments of the
comptroller and  Auditor General
thereon.

[Placed in Library. S¢ee No. LT-1604/80]

(c) (i) Statement regarding Review
by the Government on the working
of the Triveni Structurals Limited
Naini-Allahabad, for the year 1979-80.

(ii) Annual Report of the Triveni
Structurals Limited, Naini-Allahabad,
for the year 1979-80 along with the Au-
dited Accounts and the comments of
the Comoatroller and Auditor General
thereon,

[Placed in Library, Sez No, LT-1605/80]

(d) (i) Review by the Government
on the working of the Hindustan Paper
Corporation Limited, New Delhi, for
the year 1979-80.

(ii) Annual Report of the Hindustan
Paper Corporation Limited, New Delhi,
for the year 1979-80 along with the
Aalited Accounts and the comments
ofthe Qrmotroller and Auditor General
thereon.,

[Placed in Library, Sec No, LT-1606/80]

(4) A copy of the Scheduled* Indus-
tries (Submission of Production Re-
turns) Amendment Rules, 1980 (Hindi
and English versions) published in
Ntification No. S.0. 700(E) in Ga-
zette of India dated the grd Scsptember
1930 uadsr sub-section(4) of section
35 of the Industries (Development and
Regulation) Act, 1951,

Placed in Library. Se¢ No. LT-1607/80]

Review on and Anaual Report
of Coal India Ltd. (Coal Mines
Auathority Ltd.), 197576, Review
on and Annual Report of National
Hydro-electric Power Corporation
Ltd., New Delhi and Review on
Aunnual Report of Central Power
Research Institate, Bangalore

1979-80.

THE MINISTER OF STATE IN THE
MINISTRY OF ENERGY (SHRI VIK-
RAM MAHAJAN) : I beg to lay on
the Table :~—

(1) A copy each of the following
papars uader sub-section (1) of section
619A of the Companies Act, 1956 :—

(a)s(i) Review (Hindi and English
versioas) by the Goverament on the
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working of the Goal India Limileqd

(Coal Mines Authority  Limited)
Calcutta, for the year 1975-76.

(ii) Annual Report of the Coal
India Limited (Coal Mines Authority
Limited) Calcutta, for the year 1975-76
along with the Audited Accounts and
the comments of the Comptroller and
Auditor General thereon,

[Placed in Library, See 1.T-1608/80]

(b) (i) Review (Hindi and English
versions) by the Government on the work-
ing of the National Hydro-electric Power
Corporation Limited New Delhi,
for the year 1979-80.

(ii) Annual Report of the National
Hydro-electric  Power  Corporation
Limited, New Delhi, for the year 1979~
80 along with the Audited Accounts
and the comments of the Comptroller
and Audited General thercon.

(2) A statement (Hindi and English
versions) showing reasons for delay
in laying the papers mentioned at (1)
(a) above,

[Placed in Library. Ss No, LT-1609/80]}

(3) (i) A copy of the Annual Report
(Hindi and English versions) of the Cent-
ral Power Research Institute, Banga-
lore, for the year 1979-80 along with
Audited Accounts.

(ii) A copy of the Review (Hindi
and English versions) by the Govern-
ment on the working of the Central
Power Research Institute, Bangalore,
for the year 1979-80.

[Placed in Library. Se¢ No. LT-1610/80]

Corrigendum to S.0. No. 286 (E) laid
on 18-6-1980.

THE MINISTER OF STATE IN
THE MINISTRY OF HOME AFFAIRS
(SHRI YOGENDRA MAKWANA) :
I beg to lay on the Table a Corrigendum
(Hindi and English versions) correcting
the number of S.0. 286(E) laid on the
Table on the 18th June, 1980 to read
as S.0. 386(E). 1

[Placed in Library. see No. LT-1611/80}

Review on and Annual Report of Insti-
tute for Defence Studies and Analyses,
New Delhi for 1978-79. Notifications under
Coast Guard Act, statement re-review on
and Annual Reports of Bharat Earth
Movers Ltd,, Bangalore, Bharat Dynamics
Ltd., Hyderabad, Mishra Dhatu Nigam,
Hyderbad, Garden Reach Ship Builders
and Engineers Ltd., Calcutta for 1979-80.
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THE MINISTER OF STATE IN

THE MINISTRY OF DEFENCE (SHR1

SHIVRAJ V. PATIL) :

1 beg to lay

on the Table :—

(1) (i) A copy of the Aunual Report
(Hindi and l;,nglish versions) of the
Institute for Defence Studies and Ana-
lyses, New Delhi for the year 1978-70
along with Audited Accounts.

(ii) A statement (Hindi and English
versions) regarding Review by the Go-
vernment on the working of the Insti-
tute for Defence Studies, and Analyse<
«New Delhi, for the year 1978-79.

[Placed iu Library, See No. LT-1612/80)

\2) A copy cach uof the following
Notifications (Hindi and English
versions) under sub-section (4) of section
121 of the Coast Guard Act, 1978:—

(i) S.R.O. 14(E) published in Gazetic
of India dated the 20th November,
1980 empowering the Coast Guard
Personnel to exercise the powers and
discharge the duties under the Code
of Criminal Procedure, 1973 to arrest
any offender who has escaped arrest
within local limits of Maritime Zone
of the historic waters etc.

(i) 8.R.O. 15(E) published in Gaz-
ette of India dated the 20th Novem-
ber, 1980 cmpowering the Coast
Guard Personnel to exercise the powers
and discharge the duties under the
Code of Criminal Procedure, 1973
to arrest any offender who has escaped
arrest within local limits of Maritime
Zone of the historic waters etc.

[Placed in Library. See No. LT-1613/801

(3) A copy each of the following
papers (Hindi and English versions)
under sub-section (1) of section 619A
of the Companies Act, 1956:—

(a) (i) Statement regarding Review
by Governirent on the working of the
Bharat Earth Movers Limited, Banga-
lore, for the year 1979-80

g’;) Annual Report of the Bharat Earth
overs Limited Bangalore, for the
year 197g-80 along with the Audited
Accounts and the comments of the
Comptroller and Auditor General

thereon.

[Placed in Library, See No. LT-1614'/80]
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{b) (i) Mtatement regardiny Review by
Government on the working of the
Bharat Dynamics Limited, Hyderabad
for the year 1979-80.

{ii) Annual Report of the Bharat
Dynamics Limited Hvderbad for the year
1979-80 along with the Audit Accounts
and the comments of the Comptroller
and Auditor General thereon.

[Placed in Library. Se: No. LI-1615/80}

(c) (i) Statement regarding Review by
Government on the workeing of the
Mishra Dhatu Nigam Limited Hyderbad
for the year 1979-8o.

(ii) Annual Report of the Mishra
Dhatu Nigamn Limited Hyderbad, for
the year 1979-80 along with the Audited
Accounts and the comments of the
Comptroller and  Auditor  General
thereon.

[Placed in Library. See No. LT-1616/80]

(d) (i) Statement regarding Review by
Government on the working of the
Garden Reach Shipbuilders and En-
gineers Limited, Calcutta, for the
year 1979-8a.

(ii) Annual Report of the Garden
Reach  Shipbuilders and Engineers
Limited Calcutta, for the year 1979-80
along with Audited Accounts and
the comments of the Comptroller
and Auditor General thereon.

[Placed in Library. See No. LT-1617/80]
Statement re Review on and Annual
Report Mazagon Dock Limited, Bombay
for 1979-80 .and Goa Shipyard Limited
Vasco-da-Gama, Goa for 1979-80.

SHRI SHIVRAJ V. PATIL : I also

lay on the Table:—

(a) (i) Statement regarding Review
by Government on the working of the
Mazagon Dock Limited, Bombay,
for the vyear 1979-§0.

(ii) Annual Report of the Mazagon
Dock Limited Bombay, for the year
1979-80 along with the Audited Account
and the comments of the Comptroller
and Auditor General thereon.

[Placed in Library. Se¢ No. LT-1618/80]

(b) (i) Statement regarding Review
by Government on the working of the
Goa Shipyard Limited, Vasco-da-
Gama, for the year 1979-8o.

(ii) Annual Report of the Goa, Ship-
yard Limited, Vasco-da-Gama, Goa
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for the year 1979-80 along wath the
Audited “Accounts and the comments
f the Comptroller ad Auditor
General thereon.

[Placed in Library. See No. LT-1619/80.]

Statement re. Review on Annual Report
of Rdaman Research Institute Bangalore,
Birbal Sahni Institute of Pa'accnbotany,
Lucknow Compute. Maintenance Cor-
poration  Limited, Hyderabad and
Physical Rescarch Labhorartory,
Almedabad for 1979-80.

THE MINISTER OF STATE IN
THE DEPARTMENTS OF SCIENCE
AND TECHNOLOGY AND
ELECTRONICS (SHRI C. P. N\.
SINGH) : I beg to lay on the Table:—

(1) (i) A copy of the Annual Report
(Hindi and Fnglish versions) of the
Raman Research Institute, Bangalore,

for the year 1979-80 along with Audited
Accounts.

(i) A statemnent (Hindi and Fnglish
versions) regarding Review by the
Government on the working of the
Raman Research Institute, Bangalore,
for the year 1979-80.

| Piared in Library. See No. LT-1620/80.}

(2) (i) A copy of the Annual Rcport
(Hindi and English versions) of the
Birbal Sahni Institute of Palaeobotany,
Lucknow, for the year 1979-80  along
with Audited Accounts.

(ii) A statement (Hindi and English
versions)  regarding  Review by the
Government on the working of the
Birbal Sahni Institute of Palaeobo-
tany, Lucknow, for the year 1979-80.

[Piaced in Library. See No. LT-1621/80.]

(30 A copy cach of the following

. papers (Hindi and English versions)

under sub-section (1) of section 61gA
cf the Companies Act, 1956:—

(i) Statement regarding Review by
Governemtn on the working of the
Computer Maintenance Corporation
Limited, Hyderabad, for the year
1g7g-8o.

(ii) Annual Report of the Computer
Maintenance rporation Limited,
Hyderabad, for the year 197g-80 along
with -the Audited Accounts and the
comments of the Comptroller and
Auditor General thereon.

[Placed in Library. See No. LT-1622{80,]
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i) A copy of the Annual Report
(!-l(iﬂdi( )and glish versions) of the
Physical Rescarch Laboratory,
Ahmedabad, for the year 1979-80
along with Audited Accounts.

(ii) A statement (Hindi and English
versions) regarding Review by the Go-
vernment on the working of the Physical
Researchh Lahoratory, Ahmedabad
for the year 1979-8o.

[Placed in Libiary. See No. L.T-1623/80. )

Notification under Customs Act,
and Notifi cations under Central Excise
Rules
THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHR
SAWAISINGH SISODIA) : I beg to

lay on the Table :—

(1) A copy of Notification No. GSR
689(E) (Hindi and English versions)
published in Gazette of India dated the
gth December, 1980 together with an ex-
planatory memorandum making
certain amendment to Notification
No. 132-Customs dated the 2nd July,
1980 adding two more products of Nepa-
lese origin found to qualify for preferen-
tial entry into India under the Indo-
Nepal Treaty of Trade, 1978, under
section 159 of the Customs Act, 1962.

[Placed in Library. See No. LT-1624/80.]

(2) A copy each of the following
Notifications  (Hindi and English
versions) issued under the Central
Excise Rules, 1944 :—

(i) GSR 686(E) published in Gazette
of India dated the 8th December, 1980
together with an explanatory memo-
randum exempting printing and writing
paper containing not less than 75 per

cent by weight of pulp made from
bagasse from excise duty.

(ii) GSR 687(E) publsihed in Gazette
of India dated the 8th December, 1980
together with an explanatory memoran-
dum making certain amendment to Noti-
fication No. 47/76-Central Excise dated
the gth March, 1976 sustituting ‘vul-
canised rubber products, non-curing,
for tyres and tubes’ for ‘rubber products
commonly  known as rubber based

adhesives for tyres and tubes, non-
curing.’

(ili) GSR 688(E) published in Gazette
of India dated the 8th December, 1980
together with an explanatory memoran-
d.m extending excise duty excmption
to Diesel Engines used for replacement
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of Petrol engines in g-wheeled vehicles
used as taxis.

|Placed in Library. See No. LT-1625/80.]

Annual Assessment Report re-

spread and development of Hindi,

otifications under Delhi Police Act,

and Notifications under All-India
Services Act

‘'THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS
.AND DEPARTMENT OF PARLIA-
MENTARY  AFFAIRS (SHRI P.
VENKATASUBBAIAH) : I begto lay
on the Table :—

(1) A copy of the Annual Assess-
ment Report (Hindi and English
versions) on the programme and its
implementation for accelerating the
spread and development of Hindi and its
progressive use for various official pur-
_poses of the Union, for the year 1977-78.

‘[ Placed in Library. See No. LT-1626/80.]

(2) A copy cach of the following
Notifications (Hindi and English
versions) under sub-section (2) of sec-
tion 148 of the Delhi Police Act, 1978:—

(i) The Delhi Control of Processions,
assemblies and playing of music, in Pub-
lic Places Regulations, 1980, published
in Notification No. 3218/Special Cell
in Delhi Gazette dated the 7th October,

1980.

(i) The Constitution of the Delhi
Defence Societies Rules, 1980, published
in Notification No. F. 5/102/80-H(P)/
Estt. in Delhi Gazette dated fthe 3rd
December, 1980.

[Placedin Library. See No. LT-1627 /80.]

(3) A copy cach of the following No-
tifications (Hindi and English ver-
sions) under sub-section (2) of section
g of the All India Services Act, 1951 ;=

(i) The All India Services (Provident
Fund) Fourth Amendment Rules, 1980,
published in Notification No. GSR 1209
in Gazette of India dated the 22nd
November, 1g80.
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_(il) The All India Services (Dis-
cipline and  Appeal) Amendment
Rules, 1980, published in Notification
No. GSR 1220 in Gazette of India
dated the 29th November, 1980.

. (iii) The Indian Administrative
Service (Fixation of Cadre Strength)
chcntcentl! Amendment Regulations,
1980, published in Notification No.
GSR 67615(3) in Gazette of India dated
the st cember, 1980.

_(iv) The Indian Administrative Ser-
vice (Pay) Fourteenth Ameadmsnt
Rules, .. 1980, published in Notification
No. GSR 675(E) inGazette of India dated
the 1st November, 1980

(v) The All India Services (Provi-
dent Fund) Fifth Amendment Rules,
1980, published in Notification No.
GSR 1235 in Gazette of India dated
the 6th Dzcember, 1980,

[Placed in Library. See No. LT-1628/80.)

COMMITTEE ON ABSENCE OF
MEMBERS FROM SITTINGS OF
THE HOUSE

SHRI P.V.G. RAJU (Bobbili) : I
lay on the Table Minutes of the sittings of
the Committee on Absence of Members
from the sittings of the House held on the
12th December, 1980,

12-21 hrs.

STATEMENTS OF PUBLIC
ACCOUNTS COMMITTEE

SHRI CHANDRAJIT YADAV
(Azamgarh) : I lay oa the Table (English
and Hindi versions) of the following
statement :— ;

(1) Statement showing Action
Taken by Government on the recommen-
dations contained in Chapter I and
final replies in respect of Chapter V
of Eighty-third Report (Sixth Lok
Sabha) on Export of Engineering
goods.

(2) Statement  showing Action
Taken by Government on the recom-
mendations contained in Chapter 1 of
Ninety-second Report  (Sixth Lok
Sabha) on Resettiement of Exservice-
men near Seijeesa,

——



